List of Creditors of
Karaikal Port Private Limited

As on November 08, 2022



IMPORTANT NOTICE

The list of creditors is not the final list, as the verification / reconciliation of claims
is still under process and the list of creditors shall be updated as and when claims
are received and verified by the Resolution Professional.



Filing under clause (ca) of

b ion (2)

of r 13 of the IBBI

Process for Corporate Persons)

(Amount in %)

Sl
No.

Category of creditor

Summary of claims
received

Summary of claims admitted

No. of
claims

Amount

No. of
claims

Amount of claims

Amount of contingent claims

Amount of claims not admitted

Amount of claims under verification

Details in
Annexure

Remarks,
if any

Secured financial
creditors belonging to
any class of creditors

Unsecured financial
creditors belonging to
any class of creditors

Secured financial 1

creditors (other than
financial creditors
belonging to any class
of creditors)

29,638,471,597

1] 29,592,925,467

45,546,130

Unsecured financial
creditors (other than
financial creditors
belonging to any class
of creditors)

Operational creditors
(Workmen)

Operational creditors |9

(Employees)

&

31,288,888]

23 9,247,965

22,040,923

Operational creditors |4

(Government Dues)

425,921,620

1 45392

109,326,207

316,550,021

Operational creditors
(other than Workmen
and Employees and
Government Dues)

=
N
S

356,163,690

120 175,090,757

181,072,933

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

Total

240

30,451,845,795

145 29,777,309,581

109,326,207

565,210,007




Annexure-1
Name of the corporate debtor: Karaikal Port Private Limited
Date of commencement of CIRP: April 29, 2022
22

Listof creditors 2
List of se of creditors)
(Amount in %)
sr.No. Financial Creditor Details of claim received Details of claim admitted ‘Amount of v under | Remarks, if any
Date of receipt | Amount Claimed dmitted | Nature of claim % of voting contingent that i verification
by party? in CoC claim may be set-off
security interest | guarantee
1 | Omkara Assets Reconstruction Private May 09,2022 29638471,597|  29,592,925,467 | Secured Financial | 29,592,925,467| 29,592,925,467 | No 100 45,546,130 [ The amountof
Limited (Acting as Trustee on behalf of Debt claim rejected is
Omkara PS 14/2021-22 Trust, Omkara PS based on the
15/2021-22 Trust, Omkara PS 16/2021-22 differences in
Trust, Omkara PS 17/2021-22 Trust, Omkara interest
PS 18/2021-22 Trust, Omkara PS 02/2022-23 calculations.
Trust)
Total 29638.471597] _ 29.592.925.467 45,586,130 0




e e coorate ww Karaial Fort Prvte Umited

o s oo

et of CIRD. Apri 25, 2022
November 08, 2022

Listof Operational Creditors (Emplovess)
()
oo of Name Detate of (Amount of
authorised of |employee Date ot Whather gent claim
receipt [claimed  [admitted reisted
any arty? Cott
1 W Sarumath ECn 5160 o ot g g o e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
El Subramanian Ss/2022 o ot g g e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable law
El Swaminsthan Chakrapant BE) o ot g g 608 e o
Payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable aw
E Dilp Komar Singh S FrET o ot g g Tot0ses e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
El Kapi Chopra BZT 3 o ot g g EEE e o
payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable aw
E Ranga Nagarais BT TrsaaT o ot g g o1 e o
payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
7 o Moranta B messT o ot g g o e o
Payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable aw
g < Araventnan 5110202 s o ot g g B e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable law
E Loseon Staisus 51207022 57000 o ot g g 57000 e o
Payments appiicable verfcaton and the Same has bean paid In accorcance with the appicable aw
g G Semae 152022 2701 o ot g g Tome e o
Payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable aw
e period veranin
ot G e o b cnsaae o he puress o i .
7| (Cont Tyagarain v Tnspon | Loseoss o ot g g 93%
Payments appiicable e oeriod pertaning
e I v o bt ot n porpoe of e
) G ourgesh 5702 Sesa7e o ot g g Saare e o
payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable aw
e pered peraiing
ot G e o b cnsaae o he puress o i .
7| B 162022 w57 o ot g g s
Payments appiicable ine period veranin
ot R e o b cnsaae o he uess o i o
=) - Kashoa K 750 i o ot g g ET)
Payments appiicable e pered peraiing
ot G e o b cmsaae o he uess o e .
| X Venkatesan 502 B2 o ot g g w7 e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
ine period veranin
ot G e o b cnsaae o he s o e .
g R Sreenath Tpon | 1swe0s o ot g g SesT e o
payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable aw
ine period veranin
ot G e o b cnsaae o he puress o i o
7| (Copt Nicodemus Nehermiah Wiy |7/18/2022 | 1,445,269 o ot g g Toram
o Payments appiicable ues claimes by the lamants for the perod pertaiing o pes the commencement|
o the IR have ot been consigered or the purpose of this s
i W Sasla 75702 270951 o ot g g [ e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
ues claimes by the lamants for the perad peraiing o pes the commencement|
) Sur iabwsen femegious A | 771972022 D5 o ot g g 95003 e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
ine period veranin
ot G e o b cnsaae o he s o i .
W Crravecamar 7502 9507 2 o ot g g s
payments appiicable e oeriod pertaning
e I e o bt ot porpoe of e
7 Sundararaman . 7207022 00519 o ot g g a0 e o
payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
e pered peraiing
ot G e o b cnsaae o he puress o i o
= Sl G 77072022 07555 o ot g g 0] e o
payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
ues claimes by the lamants for the perod bertaiing o pes the commencement|
o the IR have ot been consigred or the purpose of this s
e Chandrasnetar 7. Miadar 22702 9595 o ot g g 0a% e o
payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
e pered peraiing
ot G e o b cnsaae o he puress o i .
= W Veeramanikandan 2702 26950 o ot g g 26960 e o
payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable aw
e pered peraiing
ot G e o b cnsaae o he puress o i .
7 O Kartnk 723702 32 o ot g g T e o
Payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable aw
e perod peraiing
ot G e o b cnsaae o he puress o i .
(3 Dovd Thraviam 302 1030 o ot g g e e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
e perod peraiing
ot G e o b cnsaae o he puress o i o
7 - Naseer Fussan 23702 T o ot g g T e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
e pered peraining
ot G e o b cnsaae o he urens o i .
= (G Anana 723702 Tisoi o ot g g oo e o
payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
e pered peraining
ot G e o b cnsaae o he purens o i .
) 1 Stephen vechanayagam i a0 o ot g g FEre e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
e pered peraining
ot G e o b cnsaae o he s o i .
% Loveve 72370 52087 o ot g g 52067
payments appiicable ues claimes by the lamants for the perod pertaiing o pes the commencement|
o the IR hove ot been considered or the purpose of this s
3 (== 2370 00295 o ot g g o029 e o
payments appiicable verficaton and the ame has bean paid In accorcance with the appicable law
e oeriod pertaning
e I e ot bt oo porpoe of e
% CSiakumar 23702 75510 o ot g g ) e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
e oeriod pertaning
e I e ot bt ot porpoe of e
g Koothaparumal K 23702 e o ot g g B e o
Payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable law
e oeriod pertaning
e I e ot bt oot porpoe of e
W (vavinara] vt R0 8% o ot g g T
Payments appiicable e pered peraining
ot R e o b cnsaae o he uess o i o
EE Rajenk 2370 B o ot g g B3
payments appiicable e oeriod pertaning
e I e ot bt ot o porpoe of e
% = 72370 55599 o ot g g £y e o
payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
ues claimes by the lamants for the perod pertaiind o pes the commencement|
o the IR have ot been consigred or the purpose of this s
g 5 ot Pragache 723702 o5t o ot g g Tose e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable law
e pered peraining
ot G e o b cnsaae o he uess o i o
(& < Venkatsssbramanian 3702 5 o ot g g WA
Payments appiicable ine period veranin
ot I e o b cnsaae o he uess o e o
g CSiambaress 72370 57,03 o ot g g a0 e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable law
e oeriod pertaning
e I e ot bt oo porpoe of e
W Suren R0 Tesss o ot g g Tesee e o
payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable aw
ues claimes by the lamants for the perod pertaining o pes the commencement|
o the CIRP have ot been consigred or the purpose of this s
4 V. shanmugars a0 5 o ot g g on e o
Payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
e oeriod pertaning
e I e ot bt oot porpoe of e
[ 3 Taraa Rama o 2370 502 Tesor o ot g g 20917
Payments appiicable e pered peraining
ot R e o b cnsaae o he uess o i o
[ Wi Kanan 721202 5377 o ot g g a7
Payments appiicable e oeriod pertaning
e I v o bt ot n porpoe of e
w & Raghunath 721202 20015 o ot g g EEY
Payments appiicable ine period veranin
ot R e o b cnsaae o he uess o i o
[ R R0 prey o ot g g e e o
payments appiicable verficaton and the ame has bean paid In accorcance with the appicable aw
e oeriod pertaning
e I e ot bt oo e porpoe of e .
% r==r R0 B o ot g g EX:
Payments appiicable ues claimes by the lamants for the perod pertaiing o pes the commencement|
o the IR have ot been considered or the purpose of this s
] Krapamartn 217202 £ o ot g g £ e o
Payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable aw
e period veranin
ot G e o b cmsaae o he puess o e .
w® Wi Kandhan 7212022 et o ot g g T e o
payments appiicable verfcaton and the ame has bean paid In accorcance with the appicable aw
ine period veranin
ot G e o b cnsaae o he paress o i o
) @ Banugaban 21702 ESY o ot g g EGY e o
Payments appiicable verficaton and the Same has bean paid In accorcance with the appicable law
ine period veranin
ot G e o b cnsaae o he puress o i .




W Senthamarar

n02

men

Payments

ot
appiicable

men

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

ine period oeranin
ot G e o b cnsaae o he puress o i o

T Viayasarahy

721202

e

Payments

ot
appiicable

Tores0

e o
verfcaton and the ame has bean paid In accorcance with the appicable aw

ine period veranin
ot G e o b cnsaae o he purens o i .

Tetsprons Prvatnam

721202

S0

payments

ot
appiicable

0

e oeriod pertaning
e I e o bt ot n porpoe of e .

S Viayabaskar

7217202

219372

Payments

ot
appiicable

219372

e o
verfcaton and the ame has bean paid In accorcance with the appicable aw

e pered peraining
ot G e o b cnsaae o he puress o i o

D €

725702

20753

Payments

ot
appiicable

2075

ine period veranin
ot G e o b cnsaae o he uess o e o

lovakumarc

257022

20308

Payments

ot
appiicable

20308

e o
verfcaton and the ame has bean paid In accorcance with the appicable aw

e oeriod pertaning
e I e ot bt oot e porpoe of e

Losmachints

725702

70376

Payments

ot
appiicable

0376

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

e oeriod pertaning
e I e ot bt oo porpoe of e

e €

7257022

285279

payments

ot
appiicable

285279

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

e oeriod pertaning
e I e ot bt oo e porpoe of e .

W Vasudoran

7257022

B2

Payments

ot
appiicable

B3

e perod peraiing
ot G e o b cnsaae o he uess o i .

Niohamed imtnath Badushs

7257022

03

Payments

ot
appiicable

03

e oeriod pertaning
e I v o bt ot n porpoe of e .

- Rarasimia Ry

7257022

21303

Payments

ot
appiicable

921303

e o
verfcaton and the ame has bean paid In accorcance with the appicable aw

e pered peraiing
ot G e o b cnsaae o he s o i .

7 Gamnandam

7257022

pes

payments

ot
appiicable

e

ine period veranin
ot G e o b cnsaae o he uess o i o

Prabakarank

725702

2029

Payments

ot
appiicable

0299

e o
verfcaton and the ame has bean paid In accorcance with the appicable aw

e oeriod pertaning
e I e ot bt oo porpoe of e

@ Rarharan

725702

530

Payments

ot
appiicable

530

ues claimes by the lamants for the perod pertaiind o pes the commencement|

o the IR have ot been consigered or the purpose of this s

@ Seivakumar

7257022

59505

Payments

ot
appiicable

59505

e o
verfcaton and the ame has bean paid In accorcance with the appicable aw

ine period veranin
ot G e o b cnsaae o he puress o i o

S Manendran

7257022

32605

Payments

ot
appiicable

32605

e oeriod pertaning
e I e o bt ot n porpoe of e

i Samal

725702

£

Payments

ot
appiicable

£

ues claimes by the lamants for the perod pertaiind o pes the commencement|

o the IR have ot been considered or the purpose of this s

Vedaula Venkata Nageswar Reddy

725702

aesit

payments

ot
appiicable

aegit

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

e oeriod pertaning
e I e ot bt oot e porpoe of e

. SENTRAMIZH SELVAN

7257022

163950

payments

ot
appiicable

163950

e o
verfcaton and the ame has bean paid In accorcance with the appicable aw

e oeriod pertaning
e I e o bt oot porpoe of e

Srarath Mathysahagan

257022

[

payments

ot
appiicable

[

e pered peraiing
ot I e o b cmsaae o he uess o i o

Cretadurais

7257022

Siaess

Payments

ot
appiicable

By

e o
verfcaton and the ame has bean paid In accorcance with the appicable aw

ine period veranin
ot G e o b cnsaae o he puress o i .

Chermara €

282022

o

Payments

ot
appiicable

By

e oeriod pertaning
e I e o bt ot porpoe of e .

G Rajeswara heddy

7257022

3128385

Payments

ot
appiicable

3128385

e o
verfcaton and the ame has bean paid In accorcance with the appicable o

ues claimes by the lamants for the perod pertaiing o pes the commencement|

Kanagars S

7257022

159,752

payments

ot
appiicable

159,752

e o
verficaton and the Same has bean paid In accorcance with the appicable aw

ine period veranin
ot G e o b cnsaae o he puress o i .

Salamurugan Perumal

7257022

[

payments

ot
appiicable

[

ues claimes by the lamants for the perod peraiing

o the IR have ot been considered or the purpose of this s

< Ramachanran

257022

352305

Payments

ot
appiicable

352305

e o
verficaton and the Same has bean paid In accorcance with the appicable law

e pered peraiing
ot G e o b cnsaae o he puress o i o

Sinmasan s

7257022

225

Payments

ot
appiicable

2

ine period veranin
ot G e o b cmsaae o he uess o e .

BONSONR

7257022

7880

Payments

ot
appiicable

175735

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

e oeriod pertaning
e I e ot bt oo e porpoe of e

Bancl S B

7702

02

Payments

ot
appiicable

02

e pered peraining
ot R e o b cnsaae o he uess o i o

S Paanil

R0

168,309

payments

ot
appiicable

168,309

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

ine period veranin
ot G e o b cnsaae o he purens o i .

Boota Swakumar

287022

S

Payments

ot
appiicable

S

e oeriod pertaning
e I v o bt ot n porpoe of e .

Kelangonan

7287022

205

payments

ot
appiicable

205

ine period veranin
ot G e o b cnsaae o he uess o e .

Semansmar

72872022

205

Payments

ot
appiicable

205

e pered peraiing
ot I e o b cmsaae o he uess o i o

Somanans

8022

162143

Payments

ot
appiicable

162,103

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

ine period veranin
ot G e o b cnsaae o he puress o i .

Dinesh Rajaram

729702

e

Payments

ot
appiicable

[

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

ues claimes by the lamants for the perod berainind o pes the commencement|

o the CIRP have ot been consigred or the purpose of this s

=

50

10827

Payments

ot
appiicable

s

e o
verfcaton and the ame has bean paid In accorcance with the appicable aw

ine period veranin
ot G e o b cnsaae o he puress o i o

Dhanamayan. 8L

522022

155070

Payments

ot
appiicable

155,070

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

ine period veranin
ot G e o b cnsaae o he puress o i o

P Thiyanthan

522002

3

payments

ot
appiicable

£

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

ine period veranin
ot G e o b cnsaae o he purens o i .

Kalan 5

522022

167085

Payments

ot
appiicable

w047

e oeriod pertaning
e I e o bt ot porpoe of e

o Vaidhyanathan

002

285501

Payments

ot
appiicable

gy

ine period veranin
ot G e o b cnsaae o he uress o i o

Praloy Komar Karmakar

52202

07611

Payments

ot
appiicable

07611

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

ues claimes by the lamants for the perod pertaiind o pes the commencement|

o the IR have ot been consigred or the purpose of this s

Balamurugan ©

/570

25769

Payments

ot
appiicable

25,769

e o
verfcaton and the ame has bean paid In accorcance with the appicable aw

e oeriod pertaning
e I e o bt oot n porpoe of e .

(7. Cartrick Reday

o002

1399580

Pertomace Fay

ot

1399580

oot damed

S Shanmugan

5277202

w778

Payments

appiicable

w77

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

e perod peraiing
ot G e o b cnsaae o he purens o i .

- Sukumar

w0/62022

0717

payments

ot
appiicable

30717

e o
verfcaton and the ame has bean paid In accorcance with the appicable aw

e perod peraiing
ot G e o b cnsaae o he puress o i o

0

5129202

a0

Payments

ot
appiicable

o

e o
verficaton and the ame has bean paid In accorcance with the appicable aw

e pered peraiing
ot G e o b cnsaae o he puress o i .

22,080,933




Annexure - 7

Name of the corporate debtor: Karaikal Port Private Limited
Date of commencement of CIRP: April 29, 2022

List of creditors as on: 2022
List of operational credi dues)
(Amount in )|
S.No. Authority Details of Claim Received Details of claim admitted Amount of ‘Amount of [ Amount of claim under Amount of Remarks, if any
Contingent any mutual verification Claim not
Claim dues that admitted/rejec
- — — — may be set ted
Date of Amount Claimed | Amount of Claim | Nature of claim |Related |% of voting off
receipt of Admitted Party |sharein
correct coc, if
Py 8
Government of India,represented by the|7/22/2022 116,859,593.00| Unsecured No 109,326,207.00 0 -| 7,533,386.00| The amount has been admitted as contingent claim
Office of the Assistant Commissioner of since the matter has been contested by the CD and an
GST & Central Excise, Karaikal Division, appeal has been registered with the CESTAT, pending
Puducherry Commissionerate, disposal. For the remaining amount, CD team has
Puducherry responded to the letters/communication received
from the statutory authority since no further show-
cause notice or any other demand has been raised by
the statutory authority, the matter is presumed to be
settled where there is no outstanding liability on
account of the CD.
Employees' Provident Fund 7/1/2022 449,724.00| 45,392.00| Unsecured No of - 404,332.00| The Corporate Debtor has received two letter from the
Organisation, Regional Office, EPFO department confirming that the revised
Puducherry amount is INR 45,392.
Assistant Commissioner of Income-Tax |5/31/2022 302,948,095.00 o[ unsecured No , | 302,948,095.00| An order has been received from the Income Tax
Circle -2(1), Trichy Stationed at department dated September 28, 2022, clarifying that
Thanjavur no amount is due from the Corporate Debtor. Hence,
no claim is admissible.
The Director of Ports, Port Department, |7/18/2022 5,664,208.00| 0[Unsecured No 0| - 5,664,208.00| Due to lack of sufficient supporting documents and
Government of Puducherry proof of claims submitted by the claimant and records
available with the Corporate Debor, the claim could
not be verified and hence, is not admissible.
Total 425,921,620.00] 45,392.00| 109,326,207.00) -| 316,550,021.00]




Sonoure &

Name of the corporate debtor: Karlkal Pt rvate Uimited
ote o commencement of CIRP: Apré 29, 2022

Let o cretors 55 on: November 08,2022

Tt G )
Gt )
N Vendor T Detatsof Caim Received Detait of laim Admitted Amountor | Ameunt of any Amount of i under Romarks, i any
o of voting share ey st ot | Amoun of cisim not admitted /| vertetin|
ot e} oy incoc: Refecred|
i on Transpor) 2 o vad
2 Setakumr (5K Eerprises) 028 275 No ON considersd 105 ped
T S5 201 o 705 oaid
s o (G on (D
12052002 o o
Aonadursi 12052022 T o 105 oaid
1205202 77 o 705 oaig
Wangars Bakry, Swests and Savouis araikal 1205202 100427 7164000 o 2878700 D wrong.
e i, Ivice No: MN2122586712 coesn' pertan o KPPLs purchases
T Ao Agencies oo ey o o £ 105 aid
m 12052022 29 70] o ET) o voic
12 17052022 FETET 6176 o om0 a
o) 12052023 w5035 o wns] oo
m Maga Assocaes 12052023 31000 om0 o aono)
15 12052001 0144 s o
16 260 edias 1205202 a1 a1 o 0 oot mentined
g MG Vailnkann Resdency 12052022 821 ait o Dateand Flace missing Iy deceration. Name misng i verfcation
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